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A0 Y sRa siftraxvr, 9w 99, 78 Aol # fAaREN Execution Application
No. 38/2022/Original Application No.165/2021 FRST ¥#x M e 3iF SR
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“The report also contains photograph of Laxmi Tal taken at the time of spot
inspection which reveals that an elevated boundary wall to support the steel fencing
surrounding Laxmi Tal has been constructed. The same is likely to effect the inflow of water
from the catchment area into the Tal and may have adverse effect on the survival of the Tal.
Therefore, the Commissioner, Municipal Corporation, Jhansi is directed to submit the report
in respect of the construction of the elevated boundary wall and path way surrounding the
buffer zone Laxmi Tal and its likely adverse effect on the Tal or expected benefits
therefrom.”
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OFFICE OF THE MUNICIPAL COMMISSIONER, JHANSI
e-mail: nagarayukta@jnnjhansi.com Office Contact No:0510-2332097
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(07) — The report also contains photograph of Laxmi Tal taken at the time of spot

inspection which reveals that an elevates boundary wall to support the steel fencing
surrounding Laxmi Tal has been constructed. The same is likely to effect the catchment area
into the Tal and may have adverse effect on the survival of the Tal. Therefore, the
Commissioner, Municipal Corporation, Jhansi is directed to submit the report in respect of
the construction of the clevated boundary wall and path way surrounding the buffer zone

Laxmi Tal and its likely adverse effect on the Tal or expected benefits thereform @&
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SMART CITY MISSION (SCM)

Design, Develop, Manage and Implement Smart City Projects in Jhansi,

Uttar Pradesh ' e
. o ¥ %’\m ANTS g
assvstem Assystem STUP in association with sy 3i Infolech
Branch Office :34 Floor, Plot No. 77A, Sector 18, (IFFCO Road), Gurugram - 122015 E-mail: delhi@_assystem.com
Ref. No. JSCLIPMC/23-24/ [ 9 Dated: 13" December, 2023
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fdwa:— Development of Laxmi Taal in Jhansi IR wmra FAffa grem @) Boundary Wall to Support
the fencing W €1l (87) & SN & W= |

- 1. BSC/JSCL_Divyang_Anubhutipark /04 Dated: 13.12.2023
2. The National Green Tribunal Latter No. 38/2022 Dated: 10.10.2023.

3. 518rdl0vo /F0st0 / FofS0 / 2028—24 fR=ie 18.10.2023
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Development of Laxmi Taal in Jhansﬂﬁ'ﬂ’t\_ﬂm @ B I W Ao A9 WA @?{Eﬁl fURme 9=, =
feeen # Ao a1 wR&AT 38 /2022 (HeTdTg 0 165 /2021) H fe=id 10.102023 & WiRd ey &

Y¥IX Gl (07) The report also contains photograph of Laxmi Tal taken at the time of spot inspection which
reveals that an elevates boundary wall to support the steel fencing surrounding Laxmi Tal has been constructed.
The same is likely to effect the catchment area into the Tal and may have adverse effect on the survival of the
Tal. Therefore, the Commissioner, Municipal Corporation, Jhansi is directed to submit the report in respect of
the constructlon of the elevated boundary wall and pathway surrounding the buffer zone Laxmi Tal and its likely
adverse effect on the Tal or expected benefits therefrom. Ed CREISE ¥ TR ATga, RN TR e,
il /7 eriaN) e #ele, sikfl gare [ fafide grr aRaiemr wer &1 e &3
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Project Site Office
STUP Consultants Put. Ltd.
Room No.47, 3" Floor, Jhansi Nagar Nigam office, Jhansi, Uttar Pradesh - 284001
Emailstunl312652@assvstem.com
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fawg:— Development of Laxmi Taal in Jhansi YRAFI=ITd_fAffd U2d @ Boundary Wall to Support
the fencing TX B (83) fBd oM @& s A |

Suda favgs ad & B fh S v Rt e @1 Development of Laxmi Taal in
Jnansi 4R&IGTAT @1 VT SR RIS HRIT M/s BSC Projects PVt Ltd. §RT a7 &7 R8T & fores
gRATSHT=TTT FATeRer &1 @1 B 53 GRS H el @ gedeR U R e-aTd BT T
ST FRTAT AT B |

ST & B H Ao I W fegma fiftue §u, g el # afid are weer 38 /2022
(eraTe %o 165 /2021) ¥ &7 10.10.2023 @1 YIRA 3149 & YRR GET (07) The report also contains
photograph of Laxmi Tal taken at the time of spot inspection which reveals that an elevates boundary wall to
support the steel fencing surrounding Laxmi Tal has been constructed. The same is likely to effect the catchment
area into the Tal and may have adverse effect on the survival of the Tal. Therefore, the Commissioner, Municipal
Corporation, Jhansi is directed to submit the report in respect of the construction of the elevated boundary wall

. and pathway surrounding the buffer zone Laxmi Tal and.its likely adverse effect on the Tal or expected benefits * .
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HRIT §RT J& U3 BSC/JSCL_Divyang_Anubhutipark /04 Dated: 13.12.2023 & #RIq ¥ i w1 R
fafics s erika drontt @1 gt fRear qar @ Rias Swe dioad #0 ®©Y see g oS
SPHIE JSCL/PMC/23-24/1993 Dated 13-12-2023 #EaH ¥ St @i @1 Weqfy owd 54 sifed) wid Ry
fafts @1 s axmn T )
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